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THE WAREHOUSING COR+ORATIONS (AMENDMENT) 
ACT{ 1963 

No. 3 4 b  1963 

! 1 [22nd Sepiember, 19631 
1 

Rn &t to amend the lareh\usingCorporations Act, 1962. 

I I 

I - BE it enacted 'by Parliament ib the Fourteenth Year of the 
Republic of 'India as f6llows:- t 
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Short title. 1. This Act may be called *e Warehousing Corporations 
I .(Amendment) Act, 1963. 

\ 
Amendment' 2. In sub-section (2) of section 4 of the Warehousing Corpora- 

Secti On 3 tions Act, 1962, after the words "at! New Delhi", the words "or at 58 of 19 
such other place as the Central ~hve rnmen t  may, by notification 
in the Official Gazette, specify" shsli be inserted. 
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